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MR. DEPUTY CHAIRMAN: All the names of those who associate may be added.

...(Interruptions)...
SHRI K. K. RAGESH: Sir, why is the Government selling..... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, ves. ...(Interruptions)... All the names will be
added. ... (Interruptions)... Shri K.T.S. Tulsi. ... (Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, this is a subject which will have

to be discussed in this Session. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: For that, you have to give a notice separately.

...(Interruptions)...

SHRI ANAND SHARMA: Notice has been given. ...(Interruptions)... Matter has

been raised. ... (Interruptions)... The House is supreme. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, Shri K. T.S. Tulsi. ... (Interruptions)...

SHRI ANAND SHARMA: The Government is selling not only Air India but also
other PSUs. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Shri K.T.S. Tulsi. ...(Inferruptions)... That is a
different subject. ... (Interruptions)... Shri K. T.S. Tulsi, please start. ...(Interruptions)...

SHRI K. K. RAGESH: Sir, what about the. ... Interruptions)...

SHRIANAND SHARMA: This Government is also disinvesting the Defence PSUs.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Tulsiji, please start. ...(Inferruptions)...

SHRI ANAND SHARMA: This Government is selling. ...(Interruptions)... This

entire issue has to be discussed. ... (Interruptions)...
SHRIK.T.S. TULSI: Sir, I want to start but. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, you should use your lung power also.
...(Interruptions)... What can I do?

Concern over half of the 37 lakh LT. professionals on the verge of losing jobs

SHRI K.T.S. TULSI (Nominated): Sir, I want to draw the attention of this august

House to a serious issue of Information Technology sector in India, that is, IT, which is on
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the verge of losing half of 37 lakh jobs. This is what was reported in 7he Times of India on
the 22nd April, 2017 that at least half of India's 37 lakh IT services' workforce is likely to
become irrelevant in the next three to four years. These are also the findings of McKinsey
Report. This includes cutting staff strength, slowing down new hiring, and initiating mass
re-training programmes which will result in these loss of jobs. Wipro has decided to sack
around 500 employees and Cognizant's decision to reduce its employee count by 5 per

cent. This is the highlight of the carnage that is likely to take place in the IT sector.

There are two main reasons for this. One is the tightening of the H1-B visa regime
in the United States and second is increasing industry-wide automation on account of

cyber security issues.

According to Firstpost of 31st May, 2017, 14 per cent decline in India's I'T workforce
is estimated to be to the tune of 4,80,000 jobs at risk by 202 1. The industry employs nearly
four million Indians and rakes in revenues in excess of $150 billion. The Slate.com on
27th June, 2017 reported that Prime Minister Modi, during his visit, and meeting with the
US President Trump, did not bring up the issue of H1-B visas. This is despite the fact that
prior to Mr. Modi's' visit, the External Affairs Minister, Shrimati Sushma Swaraj had told
the media that the Prime Minister would voice his concerns. In April, President Trump
has called for a multiagency report to recommend changes in the H1-B programme by
November, 2017. At least, 200,000 software engineers in India will lose their jobs each
year over the next three years due to denial of H1-B visas. The Prime Minister missed, it

seems, a crucial opportunity to raise the visa issue...
MR. DEPUTY CHAIRMAN:Time over. ...(7Time-bell rings)...
SHRI K.T.S. TULSI: Thank you, Sir.

SHRI DEREK O'BRIEN (West Bengal): Sir, I associate myself with the mention
made by the hon. Member.

SHRI C.P. NARAYANAN (Kerala): Sir, I too associate myself with the mention
made by the hon. Member.

SHRI MANISH GUPTA (West BENGAL): Sir, I too associate myself with the

mention made by the hon. Member.
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SHRI D. BANDYOPADHYAY (West Bengal): Sir, I too associate myself with the

mention made by the hon. Member.

sft Yt v g (ST Taen): /EIe Y, H ) e 3] 4 favy @ dag FRar gl
MR. DEPUTY CHAIRMAN: Now, Shri Ali Anwar Ansari.

Non-acceptance of coins of T 1, 2, 5 and 10 denominations by the banks
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MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)... Now, Shrimati
Jharna Das Baidya. ... (Interruptions)...



